| Subedf Bor son of Late Dhirmarh Ko Aged 72 Years, belonging tw Bihare Vidhan Sabha Constitueney 157- soltanganj Parts 00 ) give herein
below the details of the assets (immovable, movible, bank balance, ete) of my spouse aod dependants:

Ao Details of movalle assels

{Assets in joint mume indicating the extent of joint pwnership will also have 1o be given)

Sr. TRy : Spoise [ Depen.-  Depe- | Depe.-
| No..| Description Sell | Naumie(s) | i i
i) | Cash - [ 15.000.00
i I Parlinment SBI Br. A/ No L0038 18801 Up o 31-12-2012- 5.000,38
Baniks, Financial : : A . i
5 2 BV M SBI Br. Ade No 0839400653 Up to 31-12-2012- 403,950,214 )
(i) | Institution and ; ey NA Widow NA NA
\.' Hunkine B0 Sultangan BroAde Xo 4639101 10003955 Up to 31-12-12- 236000 - SILET
PR ) Central Co-operitive Bank, Sulan ganj Afe No. 1173 uptod1-12-12- 50000 it
| Finangiad Compimies
| Bomds,
(i | Debentures and NA . A A NA NA
| Shitres in Companies | = =
Cither Financial
Institutions., . = ! &
- ; 575325 L1312 T 37240
(iv) | NSS: Postal I’I'l: Patna Sectt.Br. Al _\_:r.IIHt.!I'LI 325 Up to E'J 12-1 J7.240.44 Nk A = A
) LIC One Lakh Sinee 28-07-06. Policy No.52 1670766
| Savings. LI |
| Palicies. Fre. = meec s 4
" Muotor Y ehicles Marshal Jeep BR-10P-(H001 Mudel -2006 NA N NA NA
Y (detmits of Make.ere: | Balero SLX  BR-10P-3001  Model- 211 -1 ' & |
Jewellery (give |
(viy | Detwilsaf NA NA SA N NA A
Meightand Value | —— I
Other assets,
(vii]  Such asvalwesof [ NA NA NA N A
claims/Interests

oot Value of Bonds/s hares/Detentures os per the kst macket solue in Stoek Exehange in eespect of listed compamies amd as per books in the case of

non fisted compunics should be given, £y
P
HareBM ,

® Dependant heee means g person suhstantially dependent of the iweeme of the employes



(Not: |

| &t

1]

fii)

|- G |

{iv)

v

 Lgive herein below the details of my lisbilitiesiover dues to public financial institution and gmunmml dues;

3

"roperties In joint ownership indicating the extent of joint ownership will also have |ru|||_al+.-r.l}

: Deseription

: Adriciltirsl Liiil
<Location (5]
“Survey Number (s)
-Extent { Total
Measurement)

| -Current market vahiee
Som=Agricoltural Land
-Laseation ()
-survey N umber (s)
-Extent { Total
Messurement)

_-Current market value.

Butidings (Commercial
And residential)
Lacation ()

| Estent { Total
Mezasurement)

' Current market vilue

Huu!ﬁn'-!purlmm{. Eic.
-Location(s}

' seveyidoor Number (5)

<eatent | Total
| mensurement

| Current market value
rthers (such as lnterest in

Pndpl I"-h |

—surveyidoor Nomber (s)-

Self

NA

NA

Residentinl House built in 714 5q. fi

(BSk Tarafdar Road, Adampur,
ristt- Bhagalpur

Spouse Name | Dependant-

{%) |

S ——1 ' 4

NA [

NA

NA

H. %0.-388 Bhagal Sagar Nigam Ward Sn,-22

CVM-Abowi 15 Lakh I:Flup:r-i filteen Lakh)y-

NA

I"\mr Please given separate details for each item)

NA

%ﬁ-«wm

NA

WA

NA

N

NA

[‘.I-_p-en dant-

I'.h.|:|rm|alll- {

B

N4

L

A

NA

3

NA

NA

NA

NA

A



i

T

; fi].l s l'nlln iil.l.l.lll..;

[nlj t n\q.rnmr:nt e Lummm:lnlmn

() dues 10 |J|.||:tr‘llll||. nits et Illlt" with
supply ol water

ie) dues 1o departments dealing with
ILu[l}'lh ol l.Iu.rriul:\

(o) dues fir departments dealing w ith
_Telephones

[u:ﬂllmr:llm ifany

(1) dues to departments dealing w ith
Converpment transport (inclolimg
Adreraft and helicopters

{i}lnumu Tax muludmﬂ sl I1ar-!1.-
{Also mmdicate the assessment vear up b
Which income Tas Beturn filed. Ciive

3
Department (s)
fr Latkh ais Car loan
N >
LYY

WA
A

NA

A

A

Income tas Return gt b 200000-1 8
Filed on 28-12-2012
PAN Mo ABHPRIT43E

Mwl ermanent Aceount Number (Pan) -

(i) Wealth Tax (Also Indicate the
Assessment vear up to which Wealth
Tax Keturn filed.)
{iisales Tax (Only in case of
Proprietary business)

{iv) Properts Tax

Fherehy deckare that the above details are trae to the biest of my knowledge und beliefr

Mok

NA

NA
A

Please sign each page of the declaration,

N A
NA
NA

A

NA
A

WA

NA

XA

Stenati s,
Same- "!Itlll:i!h “.""r
Constitueney-1587-5Sultangan|

Viddress: B8R Tatafdur Road Adampur
hsn- Bhagalpur
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